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(c) The minutes ot the meetings ot 
the Technical Committee were sub-
mitted to the Zonal Council. 

(d) The proposals relate to the 
establishment ot the Southern Zonal 
Power Grid. 

(e) Preliminary works on inter-
State links and necessary technical 
studies on Zonal Grid have been taken 
up. 

Shri Rami Reddy: May I know 
whether Mysore is a participant in 
this Committee? 

Shrl Hathl: Yes, Mysore is also a 
member, as I mentioned. 

Shrl Rami Reddy: When are the 
proposals likely to be finalized? 

Shrl Hathi: The proposals have 
already been finalized and submitted 
to the Zonal Council. 

Radar Instrument at Dum Dum 
Airport 

·1032. Shrl Assar: Will the Minister 
of Transport and Communications be 
pleased to state: 

(a) whether it is a fact that Radal 
instrument for installation at Dum 
Dum airport, Calcutta is lying un-
cared for at the Dum  Dum airport 
for the last many months and hall 
rusted; and 

(b) if so, the reasons therefor? 

The Deputy Minister at Civil A vIa-
tion (Shri Mohiuddln): (a) No, Sir. 
The radar equipment, which is to be 
installed at Dum Dum, has been kept 
properly stored and is not likely to 
deteriorate. 

(b) Does not arise. 

Shri .Assar: May I know whether 
it is a fact that up till now no radar 
equipment has been installed in Dum 
Dum? If so, may I know the reason 
for the delay? 

Shri Mohiaddin: At the present 
moment, there Is a radar equipment 
operating at Dum  Dum airport. The 
new radar was obtained in order to 
have some better equipment, and it 
is expected that this will be installed 
in due course. 
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Shri Assar: May I know the reason 
for the delay in the installation? 

Shrl Mohluddln: The reason is that 
this isa special equipment and it 
requires special specifications ot elec-
tric equipment and special type ot 
cables. It was found that the equip-
ments, specially the cables which are 
required for the purpose, are not 
locally available and have to be 
imported. That was one main 
difficulty. 

Shrl Assar: May I know the total 
cost of that instrument? 

Shrl Mohluddln: The cost is about 
Rs. six lakhs, 1 think. But I am not 
sure. 

Shrl S. C. Samanta: May I know 
how the old instrument will be 
utilized when this new one is instal-
led at Dum Dum? 

Shrl' Mohiuddln: If this is installed 
at Dum Dum, the other one will still 
operate for particular purposes. If 
necessary, it will be shifted to another 
airport. 

Relief Work In Conro 

*1033. Shrimatl MallDOOna Sultan: 
Will the Minister of Health be pleased 
to slale: 

(a) what contribution India has 
made so tar towards World Health 
Organisation's relief work in Congo; 
and 

(b) the nature and details thereat?, 

The Minister of lIealth (Shrl 
Karmarkar): (a) and (b). The Gov· 
ernment of India have not made any 
direct contribution to the World 
• Health Organisation's relief work In 
Congo, but a medical team consisting 
of two doctors and one nurse was 
sent to Congo on 20th August, 1960, 
for a periOd of six months, under the 
auspices of the Indian Red Cross 
Society. This medical team returned 
to New Delhi on 13th February, 1961. 
The Government of India paid a grant 
of Rs. 33,203.50 to the Red Cross 
Society towards the actual expendl-
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ture incurred on sending the medical 
team. The Society has also made a 
contribution of Rs. 5,000 to the 
Congolese Red Cross Society for pur-
chasing relief supplies. 

Sbrl Karmarkar: I am answering 
this question because this relates to 
the aid received through the World 
Health Organisation. 

Shrlmatl Malmooaa Sultan: In 
view o:t the fact that there is a con-
flict of legal opinion as to which is 
the legally constituted Government of 
Congo, may I know whether the Gov-
ernment of India have put forward 
any suggestion to the W.H.O. as to 
which is the Government with which 
we have to deal in carrying out relief 
work? 

Shri Karmarkar: I shall be grate-
ful if she addresses that question to 
the Prime Minister. 

Shrimatl Maimoona Sultan: Why? 

Shrl Karmarkar: She is asking 
about the legally constituted Govern-
ment, which is beyond my purview. 
Therefore, I am unable to answer that 
question. 

Delhi Milk Scheme 

·1034. Sbri A. M. Tariq: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether any training is impart-
ed to the Managers and Assistant 
Managers working in th,· milk depots 
of the Delhi Milk Supply Scheme 
before their appointment; and 

(b) if so, the' nature and period of 
such training? 

The Deputy Minister of Apiculture 
(Shri M. V. Krlshnappa): (a) and (b). 
Candidates selected for the posts of 
Depot Managers/Depot Assistants are, 
in the first instance, given training 
for one or two days at the Central 
Dairy, where the methods of sale, 
maintenance of various records, deal-
ings with the public etc., are explained 
to them. Thereafter they are posted 
as understudies to experienced Depot 
Managers for a period of two to three 
days at existing milk depots so that 

they get practical training by actual 
working. 
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